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 the  single  traneferseig  vote,  to  the
 Joint  Committee  on  Offices  of  Profit
 in  the  vacancy  caused  ‘by  tne  res  g-
 mation  of  Shri  /ए९  N  ‘  Gadgil  trot  the
 Joint  Committee  tmd  do  dexnnim-
 cate  ‘to  this  House  the  name  of  the
 member  80  edécted  by  Rajfyer  Sabha
 to  the  Joint  Conunittée.”

 MR  SPEAKER  The  question  is

 “That  this  House  do  recommend  to
 Rajya  Sabha  that  Rayya  Sabha  do
 elect  one  member  of  Ralya  Sabha
 according  to  the  pringple  of

 ~  proportjonal  representation  by
 means  of  the  sittgle  transferable

 vote,  to  the  Joint  Cornrnittee  on  offi
 ces  of  Profit  770  the  vacancy  caused
 by  the  resignation  of  Shr.  ह  N  Gad
 8g]  from  the  Jomt  Committee  and  do
 communigate  to  this  House  the  name
 of  the  member  80  lected  by  Riya
 Sabha  to  the  Joint  Committee

 The  motion  was  adopted

 3207  brs.

 SUPPLEMENTARY  DEMANDS  FOR
 GRANTS  (GENERAL),  975-76—

 Contd

 MR  SPEAKER  The  House  will
 now  take  up  further  discussion  on.  the
 Supplementary  Demands-for  Grantg  in
 respect  of  the  Budget  (General).  for
 1975-78  Shrimati  Rohatgi  may  conti
 nue  her  reply

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  (SHRIMATI
 SUSHILA  ROHATGI  it  is  Indeed  a
 pity  that  an  hon  Member  of  this  House
 who  had  chosen  to  make  a  number  of
 allegations  or  to  make  a  number  of
 charges—foundeg  or  unfounded—has
 chosen  to  be  away  at  this  time  But
 since  I  think  will  be  failiig  in  my
 duty  if  I  don’t  mention  some  of  them
 I  would  like  to  take  the  other  side
 alss  ‘He  had  accused  the  Government
 of  double  standards,  of  playing  into  the
 hands  of  the  -vested  interests  and
 making  a  mockery  of  parliamentary

 institutions,  making  them  a  rubber
 stamp  Even  while  conceding’  tle
 Succegg  of  the  voluntary  disclosure
 schente  Be  said  thet  all  those  people
 who  were  really  involved  in  it  had
 been  baled  out  inter  by  fhe  Govern.
 ment  In  fact  he  ae  not  agree  that
 ‘we  were  determihed  to  see  fhat  thé
 supremacy  of  Parhament  cy  itself,
 maintained,  and  he  has  given  a  diffe.
 rent  deseription  of  democracy  alto-
 gether  He  had  even  gone  to  the  ex-
 tent  of  advising  the  Congress  party  88
 to  how  it  should  function—and  he
 would  enumerate  what  were  those
 function¢  All  I  would  like  to  say
 after  listenmg  to  those  charges  and
 after  listening  to  the  sermon  that  he
 expected  us  tg  gulp  down  and  to  un-

 derstand  the  proper  functioning  of  the
 partv  m  sewer  is  thig  I  would  only
 hke  to  remind  him  that  the  picture  is
 shghtly  different  from  what  it  was
 earher  And  if  he  is  not  prepared  to
 see  ead  and  be  better  infermed  I
 think  there  is  no  other  way  of  convi-
 neing  hum  But  all  I  can  say  is  that
 Probably  he  is  one  of  the  most  learned Members  of  -the  House  here  because
 some  time  ago,  I  remember,  he  had

 even  gone  to  the  extent  of  presenting an  alternative  budget—some  vears  ago
 Whether  it  was  or  was  not  accented, is  a  different  matter  But  in  these finanena]  matters  in  these  Sucgetary matters  I  think  he  does  have  a  lot  of
 inforthation  So  probably  he  refused to  see  the  other  side  of  the  picture  and
 hence  these  things  were  missed  by  him
 AN  I  would  lke  to  say  ts  this  ‘What 7५  double  standards’?  The  thines  as
 they  transpired  a  year  back  were
 Tising  prises  Tramg  costs  DA  going
 up  along  with  the  difficulties  caused  to
 the  common  man  ang  the  difficulties
 the  economy  as  a  whole  was  facing  in
 the  fields  of  trade,  agriculture  and
 industry  But  now  there  iy  allround
 improvement  in  every  field  and  welk of  life  I  mean  even  the  Econonyic
 Survey  shows  a  glimpse  of  this.  To.
 day,  by  and  large,  the  pubhe  as  a
 Whole  welcomes  the  measures  taken—
 whether  it  is  a  package  programme  of
 anfiinflationary  measures  dr  the
 frontal  affack  on  the  héundera  and
 those  people  who  were  indulging  in  al?
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 Stoke  edinginis  ‘offences:  «Sige
 RAS  Mitte  Brom:  “rd  ‘point  ef.  view:  of
 Carsexports:-of  et  iptoductivity,  oft
 Wleciptiné  aiid  tof  -gendrar  veliet  to  “the
 oShwvion  mikn—trdm  every.  poliet  tay  of
 view--the  economy  is  in  «  ‘bettfir  condl-
 tion  .46-day..  than  .it..was..  And.  if”  Mr.
 Seqieitd,  ini  spite  ‘of  a  ‘thinzYalts  te
 realize:  itor,  having:  vegitzed  if,  refuses
 to.  acknowledge  it,  .am  -afraid”  that-no
 words  can;.convince  him  ;there..  .-Apart
 from  this,  certain’  questions  were  tais-
 ed  here.  It.  is  not  oniy:--the  seneral
 improvement  on  the  economy  as  #
 whole,  but  the  timely  actions  taken
 now  which  will  be  able  to"  traasiorm
 the:  Indian  society  into  a  diffttent
 society  where~  -we  can  see,”  we  can

 .dntrospect  and  take:  corrective  steps  in
 _time.  It  is  8  -.gocial  ang,.:ecopemic
 transformation  which  we  are.  .  really
 seeing  for  ourselves.  Many  of  the
 steps  which  we-haye  .  thought  of
 earlier,  -probably-  we  could,  net  .  take
 them;  but  to-day:  in  -this-.  period  of
 emergency.  with  a  better  sense  of.  dis-
 cipline,  with  a  greater  cooperation  of
 labour,  management  and  every  one,
 we  find  to-day  that.  the  .  people  are
 poised-to  expect  a  better  future:  for
 themselves;  and  -in  this  spirit  .of  co-
 operation  and  rapport--  and  dialogue,
 I  say  that  mych  more  can  be  achiev-

 .ed  and  our  programmes  -can_  be
 gecelerated  and  the  speeq  can  also
 really  be  maintained.-  And  in.this.  res-
 pect,  what  Mr,  Sequeifa  and  some  ‘ot
 the  colleagues  have  Said  will  certainly
 not  be  ¢Condiidive.  ‘tothe’  :atmosphere
 which  has  been  generated  recently,  Tt
 would  only  go  towards  demoralizing—I
 mean  saying  things  which  are  far  from
 the  truth.  I  think  ji-fs  the  biggest
 disservice  which  any  Member-can  ‘do
 at  present,  because  the  nation  is  really
 poised  for  a  better  future,  for-preduc-
 tivity  and  growth—growth  with  social
 justice--which  has  been,our  aim  and
 Object  all  these.years.  Some  of  the
 Members  chose  to  raise  a  few  questions
 here.  I,  remember  .Mr,  -Banerjee  who
 hails.from  Kanpur,  also  raising  the
 qustion  of  -D.A.  and  the  ,  DA,.to  the

 banslenere  ie  rma
 him  that  he

 not  only  -Mem!  though  he  “has
 aces  raised  it.  ‘There  are  Méribers

 eS  O  aCe  oie  tee  (SAAS

 facing

 ‘minute.  But  wien  it  is‘  a

 Government,  when  the.  claim

 DiS  -(Bent)
 i975-76

 Prawhy
 from  the  other  sides;  and  we  share  all
 those  concerns  wh  fhe  ‘hon.  ‘Meém-.
 bers  had  pointed  out.  I’  would  like
 to  say  that  the  Government  ‘  “His  wh
 ready  expressed  that  the  demand  for
 a  further  instalmént  of  D.A.‘ig  ‘urider
 consideration;  and  that’  the  question—+
 whenever  ‘it  is  decidedwill  be  decid-
 ed  in  consultation  with  the  -  ‘staff  re-
 presentatives,  before  any  fitval'  decision:
 ig  taken.  In  th{s  the  present’  exigency
 of  the  situdtion’  will  also  have  to  956
 taken  into  consideration,'  as  to  how
 the  position  has  already  changed.  rors  *

 Abofft  ‘DA  to  pensioners,  we  do  not’
 need  any  reminders  about  the  plight.
 of  the  pensioners.  We  have  ‘beén  ‘iii
 forméd  67  that’  by  various  quarters.
 We  are  aware  that  pensioners  are

 lot  of  diffictiities.  “It:  fg  a
 human  ‘problem.  .  But:  ‘this  -human
 problem  ‘has  to  be  seén  along’  with  the
 ‘budgetary  position.”  The  budget  is  tot
 far  away.  All  these  things  are  under.
 consideration

 SHRI_S.  M.  BANERJEE  (Kanpur)
 “We  know  that  the  Government  have
 all  sympathy  fér  them.'  But  concrete
 measures  have  tb  be  taken  some  time.
 You  say  that  we  have  to-wait  for  the-
 budget  before  some  decision  can  be
 taken.  But  Government  did.  not  wait
 for  the  budget  when  {t  was  a  quéstion
 of  incredse  of  allowances  of  Mernibets
 of  Parliament.  It  was  passed  in  ote

 question
 affecting  ‘the  ‘pensioners,  Government

 is  ‘thinking  of  the  overall  budgetary
 position  of  the  country.  There  shotld™

 be  -some  time-limit  for  taking  8  dedi.
 sion:  on  this.

 SHRIMATI  SUSHILA  ROHATGT:
 ‘have  nothing  more  to  add.  It  is-under
 active  ‘consideration
 ment

 Shri  Sequeira  raised  the  question  of

 of  the  Govern

 bause  building  advances  to  All  India
 Service  Officers.  It  has  been  .  decided
 by  the  Government  of  India  in.  the-
 Ministry  to  pay  the  amount  in  full,  in.
 cluding  the  part.arrears  to.  the  State.

 exttab-
 lished.  In  view  of  the  above  décision,.
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 dt  bas  been  decided  to  pay  the  amount
 4n  full,  including  the  past  arrears,  to

 wthe  State  Governments,

 Regarding  the  fishing  trawlers,  it
 -daas  been  decided  to  make  all  the  pay-
 ments  due  to  the  ship-yards  in  advance
 by  the  Government  and  also  to  arrange
 Zor  the  issue  of  guarantee  for  deferred
 payments,  with  arrangement  to  re-
 cover  the  amount  from  the  buyers.
 Thig  is  to  avoid  any  delay  which  may
 arise.

 Coming  to  Shri  Mavalankar,  yester-
 Gay  he  raised  certain  very  basic  points.
 He  referred  to  the  issue  of  comme-

 smorative  stamps  and  said  that  some
 decision  should  be  taken  early  about
 the  issue  of  such  stamps  to  comme-
 morate  certain  persons.  We  have  no
 quarrel  on  that  issue.  If  any  person

 ~hag  come  to  the  top  in  any  sphere,  his
 mame  should  be  considered.  Here  it

 ds  not  a  question  of  personality  but
 whether  the  people  deserve  to  be  re-
 membered  by  posterity,  because  they
 -are  already  well-known  in  the  country.
 .I  think  that  question  can  be  considered
 on  merits.  We  have  no  quarrel  on
 -that  particular  question.

 The  other  questions  I  have  already
 «touched  upon.  But  4  would  lke  to  say
 that  this  is  not  the  time  when  we
 should  go  in  for  small  ang  minor  con-
 troversies.  I  would  say  that  the  Par-
 lament  would  be  falling  70  its  duty  if
 it  dig  not  project  the  correct  image  of
 the  country  before  the  pubhe  and  if  it

 vonly  highlights  some  irregularities  here
 and  there.  If  any  specific  charges  are
 made  or  if  any  specific  irregularities

 tare  brought  to  the  notice  of  the  Gov-
 ‘ernment,  whether  it  is  against  the
 ‘bureaucracy  or  anybody,  we  are  pre-
 pared  to  take  action,

 With  these  words,  I  would  like  to
 say  that  the  supplementary  demands

 -ghould  receive  the  unanimous  support
 -of  the  House.

 SHRI  प्र,  M.  PATEL  (Dhandhuka):
 “The  hon.  Minister  has  answered  the

 vatious  questions  and  made  a  general
 appeal,  But  the  main  point  that  arises
 in  dealing  with  the  supplementery
 demands  is  whether  budgeting  could
 not  be  done  better  89  that  such  large
 sums  of  money  do  not  have  to  be  de-
 mandeg  in  the  supplementary  demands.
 Several]  points  that  were  referred  to
 by  Shri  Sequeira  relateq  to  that.  I
 think  the  Minister  and  the  Government
 should  give  some  thought  to  thig  and
 see  why  in  so  many  of  these  cases
 things  could  not  have  been  anticipated
 at  the  time  of  the  budget.

 SHRIMATI  SUSHILA  ROHATGI:
 There  ig  always  scope  for  improve-
 ment.  All  those  points  he  has  men-
 tioned  would  certainly  be  taken  into
 consideration.  At  the  same  time,  I
 find  that  most  of  the  things  which  Shri
 Sequeira  mentioned  were  vague;  noth-
 ing  concrete.  They  shoulj  be  and  will
 be  looked  into.  I  have  already  con-
 ceded  that  there  is  scope  for  improve-
 ment.

 MR.  SPEAKER:  The  point  raised  by
 the  hon.  Member  is  very  pertinent,  In
 the  past,  Supplementary  Demands
 came  up  only  when  there  were  un-
 avoidable  reasons,  or  reasons  which
 could  not  be  foreseen  in  the  teginning.
 Otherwise,  the  Minister  should  provide
 for  them  in  the  normal  budget.

 SHRI  S.  M.  BANERJEE:  Quarterly
 budget.

 MR,  SPEAKER:  Yes,  it  becomes  in
 the  nature  of  a  quarterly  budget.

 The  question  is:

 “That  the  respective  Supplement-
 ary  sums  not  exceeding  the  amounts
 on  Revenue  Account  and  Capital  Ac-
 count  shown  in  the  third  column  of
 the  Order  Paper  be  granted  to  the
 President  to  defray  the  charges  that

 Hament  would  be  failing  in  its  duty  if
 ing  the  year  ending  the  3ist  day  of
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 March,  io76  in  respect  of  the  follow-  383  to  41,  43  to  54,  56  to  90,  62,
 ing  demands  entered  in  the  second  64,  66,  69  to  7i,  75  to  77,  1,
 columh  therecf—~  81,  83,  84,  86  to  90,  92,  93,  95,

 Demands  Nos.  2  to  4,  6,  12,  13,  १0  101,  205  0  107.

 15,  77  to  19,  21,  25,  27  ठ  31,  The  motion  was  adopted.

 Supplementary  Demands  for  Grants  (General)  for  795४-76  voted  by  Lok  Sabha

 No.  of  Amount  of  Demand  for  Grantr
 Demand  Name  of  Demand  voted  bythe  House

 I  2  3

 Rs  Rs.

 MINISTRY  OF  AGRICULTURE  AND  IRRIGA-
 TION

 2  Agriculture  ff.  नि  .  .  F  36,54,II,000

 3  Fisheries  -  द  .  .  के  ढ  35,43,000  1,36,00,000°

 4  Animal  Husbandry and  Dairy  Development  Bs94,90,000

 6  Department  of  Food  .  .  नि  +  'J2;72;80,000  19,61,87,000~

 MINISTRY  OF  COMMERCE

 I2  Foreign  Trade  and  Export  Precuction  २,000  (2,000

 MINISTRY  OF  COMMUNICATIONS

 3३3  Ministry  of  Communications  ‘  25,2§,000

 Is  Postsand  Telegraphs  Working  Expenses  46,30.35,000

 37  Capital  Outlay on  Posts  and  Tele  graphs  oe  '20,00,00,000°

 MINISTRY  OF  DEFENCE

 18  Ministry  of  Defence  .  .  .  .  न  651,000  7,70,0007-

 29  Defence  Services-Army  .  ‘  हे  न  +  26,47,28,0c0

 2r  Defence  Services— Air  Force.  मन  '23532,91,000

 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE

 25  Education  .  .  .  °  .  द  .  9241,00,000  o-
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 MINISTRY  OF  ENERGY
 27  Munutry  of  Energy  5.93.000

 28  Power  D:velopm-nt  6,36 780,000

 29  Coal  and  Lignite  F7,IT,Q06  32sTB,91,000

 MINISTRY  OF  EXTERNAL  AFFAIRS

 30  Miqptry  of  External  Affairs  4:95525,000

 MINISTRY  OF  RINANCE”

 31  Mtnistry  of  Finance  90,69,000

 33  Union  Excise  D  ities  7:87597;000,

 34  Taxes  on  Income  E,tate  Duty,  Wealth  Tax  and  Gift Tax  6,66,74,000

 35  Stamps  722  T19%4,000

 36,  Audit  1,98,06,000
 37  Currency,  Comage  and  Mant  8,80,68,000  39325T7,000

 38  Pensions  §  3,00,00,000

 39°  Ogmm  and  Alkilid  Factories  3,T0,60,000

 40  T  ansfers  to  State  and  Union  Terntory  Govern-+
 m  nts  34,20,57,000

 ar  Other  Exp  n¢iture  of  the  Ministry  of  F  nance  152514544000  293475,58,000

 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING

 43  Mniustry  of  Health  and  Fam'ly  Planning  !  3,62,000

 44  Medical  and  Public  Health  1$,10,24,000  '7:33,69,060

 ह (.  Family  Plarning  19,13  937,000

 MINISTRY  OF  HOME  AFFAIRS

 Ps  Ministry  of  Home  Affairs  19,  6,000

 47  Cabinet  23,36,000

 48  Department  of  Personnel  and  Administrative
 Reforms  96,47,000

 49  Police  233999  T,000  35,00,000

 so  Census  19;00,000
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 nditure  othe  Mele  a  2556$,65,000  /3:31,21,000

 6  ‘§2  Delhi  eee  ee  2  5,70,000  .  6,80,63,000

 $3  Chandigarh  ७  =e  be  ,88,§2,000  27:$0,000

 $4  Andaman  and  Nicobar  Islands  :  13:31:34,000  37,20,000

 36  Dadra  and  Nagar  Haveli  .  +  19,537,000

 37  Lakshadweep  .  he)  yo.  449  4,000

 MINISTRY  OR  INDUSTRY  AND  CIVIL  SUPPLIES

 38  Ministry of  Industry  and  Civil  Supplies  ee  38,513,000

 59  Industries,  ..  वि  -3,88,07,000  41, 38,84,000

 60  Village  and  Small  Industries  .  ,  1,32,32,000

 MINISTRY  OF  INFORMATION  AND  BROADCASTING

 Ministry  of  Information  and  Broadcasting?  है  754,000

 04  ©Broadcasting  .  °  .  >  हे  T4179  ,000

 MINISTRY  OF  LABOUR

 66  Labour  and  Employment  252I,30,00

 MINISTRY  OF  PETROLEUM  AND  CHEMICALS  :

 €9  =  Maunistry  Or  Petroleum  and  Chemicals  9,85,000
 70  Petroleum  ind  Petro-Chemicals  Industries  2,46,89,000  —_3,§0,0r,000
 ब्रा  Fertilizer  and  Chemicals  Industries  ¥T,37,000  18,00,01,000,

 MINISTRY  OF  SHIPPING  AND-TRANSPORT

 78  Ministry  of  Shipping  and  ‘Transport,  .  1§,60,000
 76  Roads  ‘  .  8,65,44,000
 77  ‘Ports,  Lighthouses  and  Shipping  .  3,03,89  000  /20,07,11,000,
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 MINISTRY  OF  STEEL  AND  MINES

 79  Department  of  Steel  7  ;  ७  न  .  29,69,000  '79;04;00,000
 @r  Mines  and  Minerals  .  दर  A  ;  ‘  $sT2,74,000  25,48,00,000

 MINISTRY  OF  SUPPLY  AND  REHABILITATION

 83  Supplies  and  Disposals  .  ७  ०  .  40,00  3000  नि

 84  Department  of  Rehabilitation  *  .  .  2480462,000  6B,34,000

 MINISTRY  OF  TOURISM  AND  CIVIL  AVIATION

 86  Meteorology  .  नि  नि  ०  .  .  .  1,40,63,000  ve

 87  Aviation  ‘  :  :  x  है  :  4,04;37,000  oe

 88  ‘Tourism  वि  वि  .  वि  11,00,000  oe.

 MINISTRY  OF  WORKS  AND  HOUSING  |

 89  Munietry  of  Works  and  Housing  7  डर  746,000

 90  Pubhc  Works  .  .  ‘  145,62  000°  T,00,00,000

 92  Housing  and  Urban  Development  2,82,86,000  3131;67,000

 93  Stationery  and  Printng  .  नि  हे  दर  .  4543  302,000,

 DEPARTMENT  OF  ATOMIC  ENERGY  Fae

 95  Atomic  Energy  Research  Development  and  Industrial
 Projects  ra  7  ७  ,3800,000

 96  Nuclear  Power  Schemes  .  *  5,97,00,000  1,26,00,000

 DEPARTMENT  OF  SCIENCE  AND  TECHNOLOGY

 zor  Survey  of  India  .  ७  हि  हि  &  1,90,00,000

 PARLIAMENT,  DEPARTMENT  OF  PARLIA
 MENTARY  AFFAIRS,  SECRETARIATS  OF
 THE  PRESIDENT  AND  VICE  IDENT

 po  TON
 PUBLIC  SERVICE  COMMIS-

 r05  Raya  Sabha  .  ड़  मर  वि  -7;80,000,

 z  Secretariot  of  the  ‘Vice-President  30,000


